F. No. 15-24/CESTAT/CPIO/ND/2020
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-24/2020

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Shri/Smt.Vijay Laxmi {No
DOREV/R/E/20/0127720/3), dated 10.06.2020 received from U.S./CPIO
Ministry of finance Department of Revenue in this office on 15.07.2020, under
RTI Act 2005, the information received from Admnistration containing 05
page is enclosed herewith for your reference please. '

Therefore, you are requested to please acknowledge the receipt and
deposit Rs.10/- (2/- per page) to this Tribunal by cash or DD in favour of
Accounts Officer, CESTAT, New Delhi.

Note:

1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,
CPIOs are nominated at all outer benches separately.

2. If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New Delhi.

CF]IO

CESTAT, New Delhi
Dated:27.07.2020

To,

1. Ms. Vijay Laxmi C/o Abdul Saleem
H.No0.11-1173 Near Excise Office,
Venkateshwar Colony Raichur{Pin-584101).

Copy to:  Sh.Bhowmick,
U.S.to the Govt. of India
M/o Finance, D/o Revenue,
North Block, New Delhi-110004.
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’ CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi - 110 066

Dated: 21.7.2020
L. No. 15-24/2020

ADMINISTRATION SECTION

Sub:  Information sought under Right to Information Act, 2005

With reference to the RTI application received from Sh. Vijay Laxmi Ref. (F.
No. DOREV/R/E/20/0127720/3 dated 10.6.2020) received by transfer from Under
Secretary Ad.1C letter dated 17.7.2020 in CPIO 1.D. No. 15-24/2020 (CESTAT), the
information sought by the applicant under RTI Act 2005.

In this regard. the point-wise replies are as under:-

Point 1,2-  The post of Technical Officer (TO) in CESTAT is filled on deputation
basis. Recruitment Rules for the above post is attached herewith.

(W

e

(Assistant Registrar)
CESTAT New Delhi

To
\%)/Accounts Officer, CESTAT, New Delhi



. F. No. 15-24 /CESTAT/ CPIO-ND/2020
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-24/2020

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of  Shri/ Smt.Vijay Laxmi (No
DOREV/R/E/20/0127720/3), dated 10.06.2020 received from U.S./CPIO Ministry
of Finance Department of Revenue in this office on 15.07.2020, under RTI Act 2005
{copy enclosed) wherein certain information is sought as mentioned therein is
related to your section.

Therefore, in terms of the provisions of Section 6(3) & 5(4) read with Section
S5(9) of RTI Act 2005 the RTI application CPIO ID No. 15-24/2020 (CESTAT) is
forwarded herewith to you as CPIO under section S5(4), with request to provide the
correct and Para wise information/ inspection on or before 05.08.2020 directly to the
applicant as permissible under the RTI Act & DOP & T. O.Ms within the stipulated
time, failing which, as CPIO under section 5(4), you will be responsible for
delay/denial and penalty if any, under section 20 of RTI Act. Further requested to
follow OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M,
No. 1/18/2011-IR dated 16.09.2011.

Note:-

1. If the information is not available with your section and you, if have
knowledge, please reply from where it may be retrieved, without delay within 05
days.

2. RTI application’s replies which are related to outer benches may be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately.

3. Provide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made there under, under intimation to the undersigned.

Encl: As above.

Dated: 17.07.2020
For Compliance to:

1. Asstt. Registrar (Admn.Section)

Copy to: (For Information)

1. Ms. Vijay Laxmi C/o Abdul Saleem O
H.No0.11-1173 Near Excise Office '
Venkateshwar Colony Raichur(Pin-58410 1). ,;5’ qﬂ‘yo
| \

2. Sh.Bhowmick,
U.S.to the Govt. of India —
M/o Finance, D/o Revenue, B SU (w30
North Block, New Delhi-110004. 4 /}(\/‘299
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9 RTI MATTER

%i. ./JF.No.R-20011/103/2020-CA Cell

HILT 9&ETUGovernment of India
far 5T/ Ministry of Finance
Troreg f8wT/Department of Revenue
e IITAHTE §9/Competent Authority Cell
e ok sk o o sk ok
North Block, New Delhi
Dated 22 june, 2020
To

. The CPIO, O/o Competent Authority & Administrator, Delhi.

. The CP10, O/o Competent Authority & Administrator, Mumbai.
. The CPIO, O/o Competent Authority & Administrator, Chennai.
. The CPIO, O/o Competent Authority & Administrator, Kolkata.
. The CPIO, Appellate Tribunal, New Delhi.

. The CPIO, ITSC, New Delhi

. The CPIQ, C&CESC, New Delhi

. The CPIQ, AAR, New Delhi

. The CPIO, CESTAT, New Delhi

OO ~NOE A WN =

Subject:- Transfer of an online RTI Application (reg no. DOREV/R/E/20/01277/3) dated
10.06.2020 of Ms. Vijayalaxmi, Karnataka under the RTI Act, 2005- reg

Sir,

Please find enclosed an online RTI Application dated 10.06.2020 of Ms. Vijayalaxmi,
Karnataka received on 18.06.2020.

2. Since the subject matter in the RTI application dated 10.06.2020 pertains to your
office, the RTi application is transferred under section 6(3) of the RTI Act, 2005. You are
requested to send the reply directly to the applicant and a copy of the same may also be
endorsed to this cell for information.

Encl: As above
Yours faithfllly,

Under Secretary & CPIO {AD.1C Branch}
Tel.N0.23095369
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Registration Number

(U YoT |3

Type of Reccipt (YH1G ST
USR) :

Name (ATH) :

Address (Ud) :
State (YT94) :
Phone Number (Uﬁ:f HE3) :

Email-ID (éﬂa Gﬂg_\‘ﬂ) :
Status (f@lﬁﬂ

(Rural/Urban) :

Is Requester Below Poverty

Linc ? (T 3Tdg® T
WA RHEy):

Amount Paid (Qllgll ]
HIdT) :

Docs it concern the life or

Liberty of a Person?

@ ge feftafda s

Sila syar W g
wdftra §9) :

Information Sought

(SITFHRY HiTh:

Original RTT Text (H&T
HREYTE UTS):

\

W\ \M }

hups://nionline.gov.in/’R’l‘IMIS/CPIO/RTiDclaiIs.php'.’rcg'f-l Skle...

RTI REQUEST DETAILS (3TREI3TE 3R favom)

DOREV/R/E20/01277/2 Date of Receipt 10/06/2020

@ @t o)

Language of English

Request (\'ﬂﬂiﬂ{ G|
HTHT) :

Gender (fefm) .

VIJAYALAXMI , C/o ABDUIL SALEEM HOUSE NO 11-1173
NEAR EXCISE OFFI, VENKATESHWAR COLONY RAICHUR,
Pin:584101

Online Recceipt

VIJAYALAXMI Female

Country (a*ﬂ) : India
Mobile Number --91-8095820441

CISIESECHE

Karnataka

Details not provided

shiva.diwakar@prediffmail.com

Urban Above Graduate
Education Status : ove Ha

No o . Indian
Citizenship Status

0 (Received by Paymcent Galeway

Mode of Payment

(YT BT THTR)

S.Bhomick
Request Pertains to US(AD.IC)
ety et
Tefud @) .

Department of Revenue)
(onginal recipient)

No(Normal)

I Provide me Iist of Deputation posts in Department of Revenue and
its all ficld offices

2 Provide me certified RRs Copies‘of above mentioned deputation
posts

i Provide me list of Dcpulatton posts in Department of Revenue and

its all ficld offices
2 Provide me certified RRs Copics of above mentioned deputation

posts.

Frint Save Close

W q\s"

Y

18-06-2020, 11.45



